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CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH AT BANGALORE 

 

ORIGINAL APPLICATION NO.170/01760/2018 

DATED THIS THE 03RD DAY OF JANUARY, 2020 
 

HON’BLE DR K. B SURESH….MEMBER (J) 

 
S.Somashekara, 
S/o Late Shivamadaiah, 
Aged 61 years, retired as MTS, 
Anthropological Survey of India, 
Southern Regional Centre, 
Mysuru – 570 026, residing at 
4177, 8th Cross, 3rd Main, 
Gandhinagar, 
Mysuru 570 007                …Applicant 
 
(By Advocate Shri A.R. Holla) 
 
 
 

Vs. 
 
 

1. Union of India, 
By Secretary, 
Ministry of Culture, 
Room No. 501, ‘C’ Wing, 
Shastri Bhavan, New Delhi 110 015 
 
2. The Director, 
Anthropological Survey of India, 
Indian Museum, 
27, Jawaharlal Nehru Road, 
Kolkata 700 016 
 
3. The Deputy Director & Head of Office, 
Anthropological Survey of India, 
Southern Regional Centre, 
Manav Bhavan, Bogadi II Stage North, 
Mysuru 570 026                                …Respondents 
 
(By Shri Vishnu Bhat, Counsel for the Respondents) 
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ORDER (ORAL) 

 

HON’BLE DR K.B.SURESH, MEMBER (J) 
 

 

 It is trite law that while temporary status service and the regular service 

can be counted for pension, the service rendered as a casual labourer cannot 

be taken into account for grant of pension according to the rules. Applicant 

relies on the judgment of the Hon'ble High Court of Delhi which probably many 

not be appropriate in the circumstances of the case. Therefore, the OA lacks 

merit. 

2. The OA is dismissed. No order as to costs. 

 

 

 

 

                                                                           (DR K B SURESH) 
                                                                                MEMBER (J) 

 

/ksk/ 
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Annexures referred to by the Applicant in OA No.170/01760/2018 

Annexure A1 : Copy of the order dated 29.06.1988 
Annexure A2 : Copy of the duty report dated 01.07.1988 
Annexure A3 : Copy of the OM dated 10.09.1993 
Annexure A4 : Copy of the order dated 11.10.2001 
Annexure A5 : Copy of the applicant’s representation dated 16.10.2001 
Annexure A6 : Copy of the order dated 04.01.2002 
Annexure A7 : Copy of the order dated 09.09.2002 
Annexure A8 : Copy of the applicant’s representation dated 22.12.2003 
Annexure A9 : Copy of the seniority list dated 01.11.2004 
Annexure A10 : Copy of the applicant’s representation dated 30.12.2004 
Annexure A11 : Copy of the order dated 24.01.2005 
Annexure A12 : Copy of the applicant’s representation dated 03.10.2011 
Annexure A13 : Copy of the letter dated 07.10.2011 
Annexure A14 : Copy of the applicant’s representation dated 25.09.2013 
Annexure A15 : Copy of the letter dated 17.12.2014 
Annexure A16 : Copy of the office order dated 25.05.2017 
Annexure A17 : Copy of the office order dated 25.05.2017 
Annexure A18 : Copy of the certificate dated 24.10.2017 
 
Annexures with reply statement 

Nil 

* * * * * 


